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Decline in IUCD Cases

w 860 SHRI B.K. DASCHOWDHURY :
5 'Will the MINISTER OF HEALTH AND
“FAMILY PLANNING (SWASTHYA AUR
r PARIWAR NIYOJAN MANTRI) be pleased
: .to state:

) whethe: there is ptogressiv‘e decline
" ‘vin the insertion of {UCD cases ; and

_ (b) the remedial sieps  Government
r0pose o take to make the device popular ?

. THE MINISTER OF STATE IN “THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARI.

MAY 3! Im

.tructed to-connect -the. Delli stelmm_»' :
~Authority, Residential Colony’ uimilmi i
_ipur acrasy the Jémuna- with the biidge
‘ Jamcma at {ndmpmtm

RAJYA MANTRI) (smu D. P an'n‘o .
PADHYAYA) : ' (a) There was ‘a declins: -
in the number of IUCD acceptors from. -
1966-67 to 1969-70, The trend of decling .
has been arrested during 1970-71 as indicated
by the following figures :—

1970-71 (upto 4,07,741
February) .
1969-70 (corres- 3,98,978 -

ponding period)

(b) The following steps have boen taken
to popularise IUCD i~

(1) Training of personnel assigned to
IUCD work has been improved
standardised.

(2) Acceptoss are given all necessary

information in advance ; also, a

medical check-up for proper selec-

tion of cuses is insisted on.

(3) Follow-yp services and expeditious

atlention te posl-inscrtion cases

are provided.

4

~

Meetings of Gynaecologists, prog-
ramme planners and executors at
State level were held to exchange
views and to take corrective
measures,

(5) There is continuing research on
new devices, drugs for the control
af complications and field research
for cvaluation of the programme.

Construction of Road con'necﬁhg Jl;llmﬂ
Tabirpur Colony with Jampua
Bridge, Delhi

861. SHRI B. K, DASCHOWDHURY?
Will the MINISTER OF WORKS AND
HOUSING (NIRMAN AUR AWAS :
MANTRD be pleaseqd to state : ;

{d) whethiér any road” would ba wm-

‘abif




PISWGP‘S

(b) ﬂ’ so, tho npptoxxmnte length ol‘ the

. bridze ; and

(c) when the
completed ?

road is likely to be

THE MINISTER OF STATE IN THE
“MINISTRY OF WORKS AND HOUSING
(NIRMAN AUR AWAS MANTRALAYA
MEN RAJYA MANTRI) (SHRI 1. K.
GUIRAL): (a) Yes, Sir.

(b) 7.3 k.m. approximitely.

(c) Work from the DBridge to the
Marginal Bund is completed. Work in the
remaining portions where land had becn
made available is im progress. Some
portions of the land in the alignment of the
road are yet to be acquired and as such no
definite date of completion can be stated at
this stage,

Allotment of Type IV Quarters in Delhi

862. SHRI BX. DAS CHOWDHURY;
Will the MINISTER OF WORKS AND
HOUSING (NIRMAN AUR AWAS
MANTRI) be pleased to state :

(a) whether Government cal’ed for fresh
applications in 1970 from Central Govern-
ment employees in Delhi for allotment of
various {ypes of quarters to them ;

(b) the number of applications received
for allotment of type IV quarters upto
_ priority date of 31st December, 1948 ; and

(c) the number of tvpe IV quarters that

- “.would be available for allotment by the end

of the years 1971-72 and 1972-73 ?

“'THE MINISTER OF STATE IN THE
MINISTRY OF.WORKS AND HOUSING
_ (NIRMAN AUR AWAS MANTRALAYA
. MEN RAJYA MANTRD (SHRI I K.
. GUIRAL) : (a) Yes, Sir. . -

{B) 2,463 apphcaﬂons upto pnomy date
‘of 31st Decernber, 1948 were. received from
:Oovemmont employees working. in eligible
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() Out of 1,028 type 1V quarters under

¢onstruction in the general’ pool i Delhi,

256 quarters have aiready been completed .
and allotted to the eligible employees; 456
more quarters are expected to be completed
during the year 1971-72 and the remnihing
316 quarters are likely to become ' avallable.
during the ycar 1972-73,

Mlthapur Fertilizer Project

863. SHRI P, K. DEO: W:ll the
MINISTER QF PETROLEUM ' AND
CHEMICALS (PETROLEUM AUR RASA-
YAN MANTRI) be pleased to state :

(a) whether Government have taken any
final decision on the Mithapur Fertilizer .
Project ; and

(b) if so, the salient features thereof 7

THE MINISTER OF PETROLEUM
AND CHEMICALS (PETROLEUM - AUR
RASAYAN MANTRI) (SHR] P, C. SETHI):
(a) One of the conditions in the letter of
intent issued to M;/s. Tata Chemicals was

-that the company should obtain clearance

under the MRTP Act. Government have
now cleared the project under the MRTP
Act, Final degision on the project will be
taken after the company submits delalla a8
required in the letter of intent,

(b) In view of (a) above, the questlon
does not arise,

Helicopters for Indian Navy

864. SHRI P.K. DEO : Will' the
MINISTER OF DEFENCE

-(RAKSHAf .
MANTRI) be pleased 10 statc.: e

(a) whether Government bave " decuws o

to acquire helicopters for the Indian Nnvy SR :
and . ¥ L

M) if so, the ﬂnancinl mplimiom_;‘

THE. MINISTER. OF ' nmmcn '
(RAKSHA MANTRY) (SHRI JAdnwAu






